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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL PRINCIPALBENCH, 

NEW DELHI 

Original Application No. 649/2022 

NarenderPratap Singh ...Applicant 

Versus 

Central Pollution Control Board &Anr. ...Respondents 

In Re: Compliance of order dated 27.01.2023 passed by Hon’ble NGT, New Delhi in O. 

A. NO.649/2022 

A. The Hon'ble in the matter of NGT O.A. No. 649/2022 (Narendra Pratap Singh Vs CPCB 

&Anr) vide it’sorder dated 27.01.2023has directed that: 

“5 Inview of the averments made in the application and observations made 

in the report of the Joint Committee and also the replies/responses filed by the 

CPCB and the UPPCB, we consider it appropriate to constitute and accordingly 

constitute a Joint Committee comprising of the representatives of the MoEF&CC, 

the CPCB and the UPPCRB to undertake visits fo the site in question, arrange taking 

of the soil and water samples by identifying the affected places by involving the 

applicant or other residents of the area and get the same analyzed from any 

recognized laboratory for both Physical and Chemical properties including heavy 

metals like iron, nickel, copper, lead, chromium, arsenic silica etc., verify the 

Jfactual position regarding compliance with EC and consent conditions stipulated by 

MoEF&CC and UPPCB respectively by the Project Proponent and submit its 

report within two months by email at judicial-ngt@gov.in preferably in the form of 

searchable PDF/OCR supported PDF and not in the form of Image PDF. The 

UPPCB shall be nodal agency for coordination and compliance.” 

B. In compliance of the aforesaid order, a Joint inspection comprising the following 

members in accordance with the mandate of order of Hon'ble Tribunal, conducted 

on17/03/2023 in presence of applicant Mr. Narendra Pratap Singh: 

a. Dr. (Ms). Satya, Additional Director/ Scientist ‘E’, Ministry of 

Environment, Forest & Climate Change, Integrated Regional Office, 

Lucknow. 

b. Ms Deepti Kapil, Scientist ‘D’, Central Pollution Control Board, Delhi. 

c¢. Mr. Deo Kumar Gupta, Environmental Engineer, UP. Pollution Control 

Board, Regional Office, Greater Noida. 
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d. Mr. Anshul Sharma, Assistant Environmental Engineer, U.P. Pollution 

Control Board, Regional Office, Greater Noida. 

C. During inspection, unit was found operational and no industrial waste water was 

found discharging into nearby drain (Bishada drain). The unit has applied for 

NOC from U.P. Ground Water Department for abstraction of 10 KI./day of ground 

water on dated 24.12.2022(Copy of application is annexed as Annexure-1). Unit 

has obtained amended authorization under Hazardous and Other Wastes 

(Management and Transboundary Rules), 2016 from UPPCB vide letter dated 

27.01.2023, which is valid up to 26.01.2028 (Copy of same is attached as 

annexure-2). 

The Joint Committee visited the affected areas with regard to the alleged dumping 

of the hazardous waste and following are the visual observations: 

1. The dumped waste has been lifted by the unit and transferred to the TSDF. 

ii. There were some residual traces of the waste at the site from where the 

bulk quantity of the waste has been lifted. 

iii. There is no fresh dumping of the waste at the sites. 

iv. The sites from where the waste is lifted may have traces of contaminants, 

hence sample were taken to ascertain the same. 

Further, the applicantinformedto the Committee that the unit has lifted the waste 

which was earlier dumped at various places in village Bishada. Unit representative 

also provided a copy of the letter received from the applicant stating that the waste 

has been lifted from the dump sites (copy of same is annexed as Annexure-3). 

D. In compliance of Hon'ble NGT order dated 27.01.2023, the Joint Committee 

collected following water and soil samples (in the presence of the applicant) : 

1. Waste water Samples - Inlet and outlet of the ETP 

ii. Groundwater Samples from the unit & near the Gaushala, Vill. — Bishada 

ii. Samples from Bishada drain (upstream and downstream). 

iv. Samples of ETP Sludge & Sludge mixed with broken asbestos sheet from 

HW Storage area of the unit 

v. Soil samples from the following 04 identified affected areas (reported by 

the applicant) : 
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d) 

The abovewater 

Open Ground-1, Vill. - Bisahda, Greater Noida. (Lat.- 

28.575158, Long.- 77.569166) 

Near Gaushala, and warehouse M/s Safe Express Pvt Lid., Vill. 

- Bisahda, Greater Noida. (Lat.- 28.5741574, Long.- 77.569166) 

Near Maharana restaurant, Vill. -Bishada, NTPC road, Greater 

Noida. (Lat.- 28.582426, Long.- 77.57071) 

Near Raghav welding works, Vill. -Bishada, NTPC road, 

Greater Noida. (Lat.- 28.580512, Long.- 77.569513) 

and soil samples are under analysis and the results will be 

available within 05-06 weeks. 

. In view of above, it is humbly requested to grant 08 weeks time for submitting the 

final report alongwith analysis report, status of compliance of Environmental 

Clearance and consent conditions and the recommendations with scope of further 

improvement by the Unit, if any, please. 

S. Name of officials Designation Signature with date 

No. 

I. Dr. (Ms). Satya Additional Director/ Scientist 

‘E’. MOEF & CC, Integrated 

Regional Office, Lucknow - nas 

A 

pr Ms Deepti Kapil | Scientist ‘D7, Central q 
Pollution Control Board, pli 

Delhi “ is 
Deo 

Gupta 

[¥'
5] Kumar | Environmental Engineer, 

U.P. Pollution Control 

Board, Regional Office, Kopvemtisn 
Greater Noida PN 

4, Anshul Sharma AEE, U.P. Pollution Control 

Board, Regional Office, Nob-Lr 

Greater Noida 
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